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[Shri H. C. Dasappa] 

twenty-fifth Report of the Estimates 
Committee on Ministry of Steel, 
Mines and Fuel--Thc Neyvdi Lignite 
Corporation Limited. 

12.15 brl!. 

PETITION RE. FINANCE BILL, 1961. 

11ft ~ f~ lfilf~r (m<f:): 
~~ ~.~, ~ fiffl'ml.f'f.' Hq i 
.R ij o;lfi' ..,rf~.~ mY ~ 'imlf i'f 

~Ifi ~  If~ ~ ~ I 

12.15i hrs. 
"DEMANDS FOR GRANTS--co'lltd. 

MINISTRY OF COMMERCE ANIJ INDUSTRY 

-contd. 

Mr. Speaker: The House will now 
resume further discussion and voting 
on the demands for grants under the 
control of the Ministry of Commerce 
and Industry. I would like to make 
a submission to hon. Members. So 
far as the opposition is concerned, 
they know the time that is allotted to 
t t~m. They give me the names of 
pl'rsons who will be their spokesmen 
for t t~ debatf"s. But I ftnd much 
difficulty so far as the Congress Party 
is cmcerned I would urle that the 
whips mU.it continue to be ht·re. It 
there is time for only 10 Members to 
be called, 20 names arl~ given to me 
and every hon. Member comes to my 
chamber and asks, "Why did you not 
call mt"" 500 names may be gh'en, 
but how can I adjust? They must 
hay£, an idea of the time allotted to 
~ e party and the amount of time that 
IS taken by the Ministers and the 
time that can be distributed nmong 
other hon. Membt>rs b .. longin, to the 
party. 

In so distributing the time they 
must abo indicate to me the ~me  to 
t ~ cRUed. One bon. Member from 
A."sam b3d a legitimate l1'ievance that 

On commerce and Industry, no Mem-
ber from o\.ssarn has been called. I 
really sYJl'p:lthised with him. The 
time is too short. I would like to 
urge specially upon the whips of the 
Congress Party to be here continuous-
ly from t inle to time, to find nut 
whether all the States are represent-
ed, all interests are repre.;;ented and 
th£'y should try to help me in trying 
to maintain a balanced debate. Peo-
pit' outside the House are also watch-
ing us. I am really sorry to say I 
am not having that kind of support. 
It will be regrettable if I am not able 
to accommodate Shri P. C. Borooah. 
Not one of them from Assam has 
spoken. As an exceptional case, I 
will allow the party's time to be 
eaten away by giving a chance to 
Shri P. C. Borooah. 

Shri Shankarai,.a (Mysore): No-
body has spoken from Mysore. 

Mr. Speaker: He must complain to 
his own party and not to me. I 
expect ,reater at~dance on the part 
of whips from the COngre&i Party. 
There ou,ht to be no complaint from 
any Member from any party. They 
must ftrst of all go to their whips and 
their whips should aasist me· If I 
do not ,et this assistance, I will deal 
with the members individually my-
self. 

Shrl Rue (Buldana): On the dis-
cussion of demands, the conven~r of 
the standin, committee of the Cong-
ress Party gives the names. That is 
tht, arrangement or the party. 

Mr. Speabr: I do not recognise any 
person other than the whip. The list 
is there, but 10 Members onl)-can be 
called and it is not stated in the list 
who is to be caUed first, second, third, 
etc. It is not dispersed o\'er the 
various State!.t and over the various 
interests. There is not a single per-
son in the list who n'presents the 
industry. Persons !lpeaking on l'Om-

--~ '~ Wi-th-th;-'-reco--m-m-en-da-u-'o-n-O-'-the--Pr-J'eS1-'d-e-n-t-------
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meree and industry must represent 
industry; they must represent work-
men; they must represent undevelop-
ed States and in between women also 
should be represenh·d. Therefore 
tho:re are various ways in which it 
ought to be distributed. 

I do not sit from morning till 
evening here. I hand over to the 
Dpputy-Speaker and to the Chairman 
also. Thus, amongst ourselves, there 
is distribution of work. We cannot 
maintain this continuity unle5S we 
are helped. Therefore, I wouid urge 
upon the whips to be present. It is 
not in a spirit of complaint that I am 
saying this. Otherwise, a kind of 
chaos will prevail, for which I will 
nol lw responsible. 

Shri Badbelal Vyu CUjjain): There 
are 15 States and it every State is to 
bl' given representation, it will mean 
15 members. Besides there will be 
WOml>tl Members and Members rep-
resenting other interests like labour, 
(·te. We are very thankful to you 
that you want repretlentation should 
be given to all. In that caSe time 
should be extended. 

Mr. Speaker: I am in char,e ot ad-
journing the business from one day 
to another. So tar as time is con-
cerned, if Government are agreeable, 
1 am prepared to extend the !lession 
by ten days more. Shri Ramsingh 
Bhai Vanna. 
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11ft ~ '  .. " ..n 
flf .... l ~. ~ ..... I~m I 

Mr. Speaker: No please. 
IIl)rry. Shri P. C. Borooah: 

I am 

Shri P. C. Borooab (Sibsagar): SIr, 
am eoxtremely grateful to you for 
livinl me an opportunity to take part 
III ,111< ,!"ball'. though at thii late 
hour. thereby not allowing Assam to 
gt.J by default. 1 was listening with 
I:rl'!t interest to the masterly expesi-
tion of the industrial development of 
t t~ l:ountry in the very informative 
65 minute ~ec  of the han. Minis-
ter of Industries. I have also heard 
with attention the han. Minister 01 
Conunerce. Durin, this B hour 
dt'bate almost all mattera of all-India 
importance and some at atate import-
ance have been discussed. So, there 
ill not much for me to say, except to 
(.'Onftne myself to the development of 
industries in Assam, particularly the 
t('a industry. 

We have done very well in the 
matter of industrial development. 
The Industrial production has record-
ed an increase of 12 per cent. 
as a,ainst 8 per cent. in the previous 
year, and about 1'8 per cent. in 1_. 
Viewed over a decade, it will be 
found that our production has in-
creased by about 70 per cent. Even 
this doe. not reft ... ct a clear ond cor-
l'l'C't picture at overall progress made 
110 far. because quite a number of 
nrw industries, specially in the en,i-
neerin, field, have came u.p after 1850, 
which hav... not been taken in the 
Index. If all these are taken into 
consideration, thl' percentage will be 
much higher. In order to Met, at a 
jtlance, a correct over-aU picture ot 
our industrial progreu, I would Uke 
to ~ieat that the base on which 
the index is now computed should be 
rt'\'i5l'd and the wei,htqe aUowtd to 
th,: traditional industrie!l should Rbo 
bt' rc-arranaM. 

Cuminr to the principle of balance:! 
df.'velopment, 1M UI .. how far ,.. 
have sucC'eeoded in the matter ot deve-

10pin4l under-developed areas like 
my State, Assam. Assam possesses 
r~t potentialities for advancing the 
I:'conomy of our country and ha3 also, 
of late, assumed importance from the 
point of security of our country. Yet, 
there is not a single public ~i ctor in-
dustry Sll far. Of course, le3terday 
our han. Minister was tdling us that 
We should not be very much mindful 
about the site and sizf' of lil!.' ",ublic 
sector industries. Yet. I should be 
permitted to call a spade a pad~ . So 
far a; Assam is concerned. there is not 
a tl~ mill. not a cotton mill, nc,t a 
paper mill, not a cement fact(.lry, not 
a fertilizer faclory. although nt'ct's-
sary raw materials are ther(.> and 
large quantities of natural gu for in-
dustrial utilisation are available. 
Consequently. no employment oppor-
tunities have been created !lnd dis-
allection amon,st the people i3 get-
tini acute everyday. The other day, 
on the 4th of April. a resolution has 
been passed by no less a body tilan 
the Assam Assembly on the sHuatlOn 
arising out of the deprivation of the 
children of the soil in variOll!; em-
ployment avenues of Centnl Gov-
ernment, industrial undertaking'i and 
commercial ftnns. The net result of 
such an ('xplosiv ... situation can better 
be imagined than described. As 
such there is hardly balanced deve-
lopment of the underdeveloped areas, 
what we want is that more attention 
should be givt'n to such areas and em-
ployment opportunities should be dis-
tributed as evenly as possible. 

Coming to the difficulties of the in-
dustries, I will straightway refer to 
te... because other industriei have 
been covered and not much was mt'n-
lioned about tea. Now we are dis-
cUllSing the demands of the Ccommft'Ce 
and Industry Mini:>lry tor 8 hours. 
What part 01 it hu been liven for 
the discussion of the problems of the 
tea industry? Here I want to point 
out that tea industry ~pie  a very 
important place in the econom)" 01 our 
country. May I say here that it is 
one of the biuest foreign exchangc 
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earner, as it brings more than one-
ftfth of our total foreign o!xchangc 
earnings? Secondly, as one of the 
biggest contributors to the Indian ex-
chequer, it contribute some Rs. 120 
crores to 130 crores in the shape of 
incom('-tax, agricultural income-tax 
and corporation taxes. Thirdly, as 
one of the biggest payers of duties, 
it pays !lOme Rs. 25 crores in the 
shi.t1){' of export duty, excise duty and 
West Bengal Entry Tax, besidt's Clther 
levies. Fourthly, it is the biggest 
employer in the country, nelo.-t to the 
railways, providing employment to 
a million of our workers and part-
time employment to another million; 
and, with their d ~pendent , 3OmE.' ftve 
million of our population are being 
benefited by the industry. Fifthly, 
the industry pays more than Rs. 5 
CTOres to the transport services of the 
country, including the railways. 
Sixthly, it has created a market tor 
some 100,000 ton~ of fertilizLn pro-
duced in the ~o ntry. Seventhly. 
Indian plywood industry is almost 
fully dependent on the tea industry. 
Eilhthly, coal, oil, cement, ceramics 
and machinery industries are vitally 
auociated with the overall prolCrels 
of thf' tt'a industry; and, last but not 
the least, it makes no demand on our 
foreilPl exchange, either in runnin, 
the industry Or in establishing ncw 
units. Thus, the Indian tea industry 
is playing a very great role in shap-
ing the eCOnomic lif(' of the country. 
But the saddest part of the matttor !. 
that it is not being fully realised by 
the Government and the industry has 
been allowed to drift away. 'nlat I 
am not wrong in makin" this date-
ment will be evident from the fact 
that there ...... no mention of tea in-
dustry in the Fir!ft Plan, and no gpeci-
ft(' pro,ramme of development was 
included in the Second Plan, exc('pt 
ftxation of the production tar,et at 
750 million Ibs. and eXport tar,et at 
500 million I},,, by the end of the 
Second Plan. To the credit of thil 
industry, these expet1atiOftl have 
been tulftlled as earl;,. as in 168. al-
though there were heavy odell and 
heavy ftscal duties. 

In the Third Plan, the production 
targE.'t has been fixed at 900 million 
Ibs., without, howevE.'r, providinil any 
assistance to achiev(' the target. The 
hon. Finan<.'1' Minister, in in~rod cirll 

the budgl't for 1961-62, said: 

"Tea, which is om' of OUl" verv 
good foreign ('xchang(' earn{'r, ha's 
lately bt'en losing ground in the 
illtl'rnational markl't. In oro!."r to 
encouragt' iI.' export, It is propos-
l'd to !'('ducI' the Export Duty on 
tea by 9 nP. per Kilogram." 

Thl'n agam, he said: 

"With tht· objl'ct of reltraining 
t"Onsumpti('ln ('Of trn and auiltin, 
in export 1 p. o .l.l ~ to increa.e 
the Excise Duty on loose tea by 
5 to 8 nP. per Kilogram." 

The effect of these chanles will be .. 
10lIl of Rs. 2 crores in export duty 
and a ,ain of Rs. 1'9a cr n~. In 
excise duty, and will ,0 to 011('1' a 
rrucroscopically .mall relief DIone 
naya Paisa per kilo,ram On t.ea of 
Zone lll(b) a rt'li , 2 nP. of Zone [ll(a' 
area, 3 nP. of Zone II area and 
3:5 nP. per kilogram of Zone I area. 

There are no two opinion. that the 
export of our \.(>a. should be enhanc-
ed to t f~ maximum pollibh." ~~ tenf. 

But it should not be lost .i,ht 01 that 
quite a few otht'r countries are alao 
coming up very fWit with exportabll' 
t,. .. , !lomt> of which are l ' ' ~lIf lly 

makin, a headway into the markf't 
where Indian tf"a on"4' had the mono-
poly. Our tea~ art' \'ery CfllUy in 
comparilon with thosl' of other coun-
tries and, in lOme CIUt' •• we are being 
priced out. It should bfo verr care· 
tully ,one into why we are 10line our 
traditional markets in U.K. and U.S.A. 
Not on I)' havl' WI' bf"'n able to mIke 
any headway but also we are lo~in  

our traditional markets. I would. 
t ~n fore. 5ufUCeoIt that !.he ItXd.ow. 
duty on tea which is rt"ali.able trom 
the producer !lhould be mid .. rdund-
able in the cUP of l'X'portl>d \('0 It 
we can do that, Indian tea will I)(" 
able to compete Vf'ry 1!ueceurully 
with tea produred in olher coun'ri, ... 
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IShri P. C. BorooahJ 

With regard 1.0 restriction on con-
sumption it is very unfortunate that 
'Up till now G<lvernment have not 
been able to make up their mind whe-
ther to increase home consumption or 
dei:reasc it. Till the other day they 
were saying that there shouM be 
more of home consumption and for 
'that purpose quite a lot of money 
was spent for internal propaganda. 
Now We arc told that we have to curb 
'internal consumption. Our internal 
consumption is still very low. It is 
'8 little over a quarter lb. per head 
per annum, as against 10 Ibs. per 
head in the U.K. and about 13 lbs. in 
New Zealand. Our dome ti~ con-
lIumption has not come to such a pass 
811 to call tor restriction. It will be 
dangerous for any Industry to depend 
('ntirely on export market. A large 
and growing internal market is essen-
tial for the health of the industry. 

Mr. Speaker: The hon. Member's 
.timl! is up; he must now conclude. 

Shrl P. C. Borooah: So far as pro-
duction is concerned, the Indian tea 
industry has t.he potentiality to reach 
the target of 900 million Ibs. by the 
end of the Third Plan period; but 
apart from the fiscal disincentives, the 
industry III sufferin, trom two handi-
~ap . One is shortage of fertiliserll 
and the ot.her is want of ftnanclcll 
auistance for the replantation of age-
old tN areas and replacement of out-
dalt'd tea machineries. So far as 
fertilist,rs art' concerned, the hon. 
Minish·r has I!iven a hope that from 
next y('ar the tea industry will get its 
full requirement. So far as replacc-
nll!nt of the age-old areas and machi-
n('ry is concerned. Goverrunent shou.ld 
('onllider the question of Jiving flnan-
('ial assistance in tht' shape of re-
plul'ement funds and h'a guarantee 
funds. 

Sian "'p,. (Tiptur): Sir. nobody 
fl'llm y~on' has spoken. 

Mr. Speaker: Thf' hon. Minister 
hmlself ~pre . lI that State. 

Sbri Basappa: I will take en ly ten 
minutes. 

Mr. Speaker: I cannot extend the 
time. I teel that from next year two 
full days must be allotted to Com-
merce and Industry Ministry, because 
more and more industrial under-
takings, both in the private sector 
and public sector are corning in. This 
year we have devoted eight hours. 
GOd willing, we shall devote two full 
d'tys trom next year. 

Sbri Basappa: Sir, yesterday, some 
remarks ot mine about NIDC have 
been misconstrued. I would like 
to explain it. 

Mr. Speaker: The hon. Minister will 
do it. 

The MinIster of Commerce aDd Ia-
dastry (Sbrt It: C. Reddy): Mr. 
Speaker, Sir, as the hon. House is 
aware, I took charge of this port folio 
of Commf'rce and Industry only a few 
days ago. I am very grateful to the 
hon. Members who have offered me 
their good wishes in the successful 
di!lcharge ot my new responsibilities. 

Well, Sir, during the last two cia). 
that the debate has been going on, 1 
have listened with great interest to 
the various points that were made by 
hon. Members who participated in the 
debate and I should say I have been 
personally greatly benefited by the 
points that the)' have made, the sug-
gestions they have asked the Ministry 
to consider and also indicating in 
what directions they would like some 
improvements to be made in the work-
ing of this Ministry. But, Sir, by and 
large. I was greatly impressed by the 
general satistaction expressed by the 
various speakers on the function in. 
and the accomplishments of this Min-
istry not only during last year but ill 
the preceding yean as well. 

The record of achievements of tbb 
Ministry, if I may UR the word. bu 
been sPeCtacular. not merely sipUl-
cant. The indUitrial climate bas 
chanpd beyond recornition, If t ID&7 
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use that word. My memory ,oea back 
to about nine years ago when I was 
Miniater for Production, when I had to 
deal with the establishment of the 
Hindustan Machine Tools Factory at 
Bangalore. At that time there were 
several misgivings in several quarters 
that this factory could not be built by 
us, that it was ill-timed and that we 
were unnecessarily embarking on in-
dustrial enterprises which we were not 
capable of pstablishing in a satisfac-
tory manner. 

Now. Sir, what is the position? Not 
only has that factory been established 
SUCN.'ssfully, but as my hon. friend 
Mr. Manubhai Shah said yesterday, it 
has doubled its capacity and al1l0 
there is a proposal today to establish 
two more machine tool factories, one 
in thE' north and another in the south. 
It has been a very successfull enter-
prise and if I were to mention another 
instance, it is the Heavy Electrical 
Equipment Factory. Sir, when this 
proposal was mooted, in that case also 
there were several warnings and fore-
bodings and we were told that we had 
not the requisite capacity to establish 
a factory of that kind. These warnin,s 
('"amI" not only from our nationals, but 
also from foreign experts. We took 
th" decision and today we know what 
the result is. The Heavy Electrical 
Equipment Factory at Bhopal has been 
~ta li ed and production has in a 
way begun. And what is more im-
portant is that we have planned for 
two more heavy electrical equipment 
factories in our country, one to be 
established in the north and another 
to be established in the IOUth. I am 
eivin, these two instances only to pin-
point the signiftcant tact that durin, 
the last ten yearl what a nit chante 
hal come over In the IndlUtrial Jand-
scape of our country. 

My hon. coUeque, Mr. Manubhal 
Shah. ~e ed the whole ...won 
yaterday. SIr, In thia ~ tion J 
would like to.y that for much 01 the 
achievementa that have been etreetecI 
in the industrial sphere and commer-
cial JPhe:re durina the Jut few years 
the credit lots to my UJUItrie ..... 

cessor, Shri Lal Bahadur Shastri, and 
his collea,ues who also continue to be 
my colleques and also the devoted 
efforts of the officials ot this Miniltry. 

As regards the industrial polic) of 
the Government, Mr. Shah said yes-
terday that in accordance with the 
Directive Principles of the Constitu-
tion and the Industrial Policy Resolu-
tion of 1956, we are framing our in-
dustrial programmes. I do not want 
to cover that ground apin. I would 
only tik" to say that the phenomenal 
progress made in the sphere of indus-
try during the last few years has bN.-n 
mainlv based on the fundamental N.'-
qUire·ments of the Constitution and 
also basl'd on the Industrial Polley 
Hesolution. 

Sir, it was only a few days ago thst 
the two Five Year lant~  were com-
pleted and we have without knowin. 
it moved quietly to the third quin-
quennium of planned d(>velopment 
This provIdes a eonvenient point ot 
time to assess our achicovements and 
OUr shortcomings and to consider how 
far WE' have prepared for the talkl 
that lie ahead of us. In addition to 
the picture that WOII presented yeltpr-
dfjv by my hon. collearue Mr. Manu-
bhai Shah I would like to take the 
House through certain features of the 
expansion programm,· that We hive 
established, that We have been able to 
achieve in the sphere of indlUtry. It 
has been noted by many hon, Members 
of the House that industrial produc-
tion has Increased considerably durin, 
the Second FIVe Year Plan period. 1\ 
has also been noted that since the 0"'-
cial index doel not cover the new In-
dustries In which biller development 
hi' taken place, the .clual Increue 
hal been conliderably "fler than the 
order of ftprea quoted In oIIIela' 
statistics. Actually, the prft ~ of 
demand, that Is demands ,enerated ." 
rWn, consumption requirement. and 
thc.e lenerated by the powin, Indul-
trial economy. can be I'@lied upon to 
provide the n~ry momentum for 
the healthy cl.!vetopment 01 our in-
dustries. The real problem ...... 
which we.,eem to be 'aced II one Iff 
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husbanding our resources in a manner 
SO as to build up production capaci-
lie;; and to utilise fully the production 
capacities so built up with a view to 
medang the demands and requirements 
of our people. 

I have been looking at the record of 
-our achit'vement in relation to the tal'. 
gets ~et out in the ~cond Plan and 
the further sl1 idl'S taken by industry 
towards further achievement during 
the 'fhit'd Plan. In a large number of 
ind ~tril'  the l~nd Plan targets 
have ben reached, and in some cases 
t' 'et~ded, -and n"c(,5sar) steps have 
alllo been taken to ard~ bringing into 
t'lIl~ additional ('opacities during thE 
of'arly period of thl' Third Plan. When 
the output of tlwsl' new projects 
bl!('omes availabh., the position re-
garding availobiliti('s of basic and 
.t ~ential itt'ms would be further eas('d 
and the country will hav(' takt'n a big 
S1.I'P forward towards creation of the 
nee·t.·.sary paCe for the furthf'r dl'VI'-
lopment of thl! e(.'onomy. 

It has bl't'n ratif~ ing for me t.o nOle 
thai 8S we move into the Third Plan 
period. we have achieved, or are about 
to achieve. nt'ar self-sufficiency in 
many ba"ic chemicals, as for example 
.caustic !lode, light soda aah, r.alcium 
('al'bide, potassium chlorate. sodium 
lIulphate, etc .. and 111110 in many cor.-
.umer Rood I! like automobile!!, paper-
of course. l'x('luding nl'wllprint_. 
bicyclt.'S, lIl'win, machines. plp('tric 
fan!! and ('Ieltric lamps. Production of 
sllme other chemiCAls has increased 
from threl' to five times, althou,h It 
la,lI behind current demand. 

imilarl~', 'o l~ide ' ll' pro,relS ha.. .. 
bt-l'n madi' in the vit:!l field of indul-
trilll machinery and machine tools. We 
are now in a position to meet the 
·country's requirementa almost entirely 
01 !IuraI' machinery. The tirst inditen-
oUj;h manufnctured SUlfaI' plant bu 
rt!C'ently .onl' into produrlion. We an! 
alllO m&nufacturin.. solvftlt extneticm 
plantl and dairy plants. Prop .. hu 
'llftn mad. in estabJlabln. manufaetur. 

of paper making machinery, cement 
machinery, chemical and pharmaceu. 
tical machinery. In the field of ma-
chine tools, as 1 haVe already indiCllt-
ed, there has been considerab.e in-
crease in production, both by Hindus-
tan Machine Tools as well as by firrM 
manufacturing machine tools in the 
private sector, and manufacture of 
new types and a wider range ot 
machine tools has been undertaken. 
There has also bl'('n substantial in-
crease in the production of grinding 
wheels, and two major schemes for the 
manufactun' of tungstl'n l'arbidl' are 
under implementation. 

I would now like to take up an im-
portant aspect of our industrial r,,-
'luirement. This is what is character-
ised as 'maintenance requirementa'. 
What are Wp going 10 do about them? 
f'ull production in different industrial 
units is dependrnl in var~ ing dl'gl'ees 
On the import of raw materials. com_ 
p<Jnents and capital goods. Wl' have 
attempted to alleviate the situation by 
diverse means. It has, far instance, 
been attempted to produ('(' in India 
what needs to b(' imported from 
abroad. Major ('I\'orts of this kind are 
directed, in the field of chemical in-
dustries, towards the production of 
rayon pulp, Iynthetic rubber. carbon 
black, basic plalltics and organic inter-
mediates required by the dyestuff and 
drugs industries. A large number of 
units that are being set up for this 
purpose will go into production at the 
end of ]112 or early in 1963 when we 
I'xpect that the position of raw mater-
ial supply will eate considerably. 

Many of thf' engineering industries 
are today in a position to increase 
their production without increasing 
the strain on our f~i n exchange re-
sources becaule of thp freer availabil_ 
ity 01 ... iron and of lOme varieties of 
,t_l from our own production. Many 
Industries haft l\K'ft!IStuUy attt'mpted 
to i~ their output slplftcantJ,. 
without a tar,e incrNle in our im-
port bill. 'nse Rou.e would be glad 
to not. that the autamobile industry 
h .. been able to t~ up ita output sll-
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nificantl} from something like 36,000 
\'chicles in 1959 to 52,000 vehicles in 
1960 with approximately the same a-
pcnditure of foreign exchange in the 
two years. Over a wide field, the indi_ 
genoUs content ot the finished product 
is being rapidly enlarged, so that 
while output may multiply, the eX-
pl'nditure incurred on sustaining in_ 
dustrial production may be held within 
reasonable limits. 

There are, however, some iteml 
whkh are essential to the growth of 
industrial production and which arl> 

not likely to be available in sufficient 
quantities from within our country. 
Non-ferrous metals, praticularly cop-
per, zinc, lead and aluminium, have so 
far been available to us mainly by 
way of imports. Such imports are 
kl'lOwn to have cost thp country in th!' 
lel'ent past about Rs. 40 crores a year. 
Although there are plans for increa~_ 

ing the production of copper, lead and 
zinc in the country, such efforts IIrt' 
Ilmite-d by the fact hat we do not have 
in abundance the ores which arE' 
necessary for their production. The 
position is, however, different with 
re~pect to aluminium. We have ample 
provt>d reserves of bauxite of a quality 
that compares favourably with what 
is available in other parts of the world, 
and it is my earnest belief that though 
there art' many competing demands on 
drctrir.al rnergy. we will be able to 
spare from our new project. su1ftcient 
power, at reasonable costs, to enable 
us to produce aluminium in su1ftclent 
ql1antities to re-duce our dependact' 
on imported non-ferrous metals. The 
po~ i ilitie  of aecurin. a lar.e in_ 
rreaM! in the output of aluminium and 
'If ~ tit tin. it tor imported non-
fE'n'OUi metals are enplinc the 
attt'ntion ", my Ministry. In thls COD-
"«'('tion J would like to NY that the 
qUf"!'tion of establishln« an aluminium 
lInit in our country in the pubUe sec-
lor is alllO enp.in, the at1ention of 
my Ministry. 

The increases In apic:ultural p1'D-

dlK"tion. as the Rouse knows, haft alto 
bHn partly cIepen.dent on the eoun-
:rv'. "apelt,. to import nltl"Oleilous 

fertilizers. With relarci to fertilizers 
I would not like to say much. But the 
House is aware ot the statement made 
by my predecessor that it was the in-
tention and the policy of the Govern-
nWllt to i 'i~ on(, fertilizer unit for 
every State. Well. Sir, this policy IS 
being steadily implemented and, as the 
House is aware, We have sanctIoned 
several fertilizer units already-three 
in the public sector and three in the 
private sector. I would not like to 
burden the House at the present ltap 
with the locations. All that is known 
to the House. In addition to these that 
have been sanctioned Wt' are consider-
ing thE' possibility ot sanctioning thrl'p. 
more units. The work is still in the 
preliminery state, and I hope it wlll be 
possible for us to finalisE' investigations 
and be in a pO!lition to sanction thOI!'" 
tlm,e ferti I izer plants as well. 

Shrl D. C. Sharma G rda~p r  So 
the privatp sector has come into thIS 
thing! 

Shrt K. C. Reddy: This nlorDin. we 
had lOme questions about the ~orm_ 
once of the fertilizer factories that art 
already in produrtion. Particular I'P.-
ference was made to Sindri. It III true 
that during the l&5t one or two }'f"81'i1 
the production there has come down. 
It had reached its peak produL'tion in 
1957 or 10. But subsequently, owln. 
to the supply of defecuve coal and 
al~ wf'IIrln. down of the machlner)', 
thE' production hall lone down. Th .. 
whole thin. hu been lIubjec1ed to • 
technical IICrutiny by an expert and 
his recommendations haVe bHn sub-
mitted to the Govemment, and Oov-
emmE'nt are takin, all poalble ste.,. 
to IIf'f' that Sindrl'lI prodUdton appro. 
ximates to th. targetf'd capacity. 

811r1 A. C. o.IIa (Beruat): When 
wiIJ Slndri be a,ain expected to reac-h 
thr 1151 target? 

...... IL C. ....,: I CanDOt pro-
phesy. but I exPP.d In a ,-esr or a 
vear and a hall. 'nle artet can ".". 
~a.ily .,. ,"cUd a,ain. It win take 
time. I would noW' like 14 .. y  • f.w 
wonls about our forelp e£han" re-
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quirements. The effort to reduce the 
foreign exchange content of what we 
produce has, however, its limits. In the 
case of fertilizers, for instance, we 
will have to import some basic raw 
materials which We do not have 
available in the country in sufficient 
quantities, and the more we produce 
the greater will be our import re-
Cjuirements. Further, the effort to re-
duce our dependence on imports itself 
generates import requirements of a 
high order. We nced the capital equip-
ment to ~p up production capacity. 
In the early stages when we build up 
OUI' production capa('ity, th{' indigf:n. 
ous content is low. and the depend-
enCe on imporh,d l'omponl'nts or inter. 
mediates can bp reduced unly pro· 
gressively. 

It has bel'n pointed out by certain 
han. Members, or it is felt in om~ 

quarters tha t there is sOrT;)t' conftict of 
interest belwt'ell the requirements of 
capacity which has already been ins_ 
ta.ll'd in thf, l'o ntr~' and th{, require-
ments of the capacil~ which needs to 
bl' insta\l('d. if our Plan objectives are 
to be fulfilled. I do not think there is 
Rny cunnict of that kind between the 
two Sl'ts of our rl'Quirements. We have 
to utilise our insta\l('d capacity to the 
maximum extent and we also )aave to 
bring in additional capacity to diver_ 
sify and enlarll' our production. We 
need large amounts of foreign ex-
c an~e to finece our requirements. 
The House is aware of the efforts that 
we have already made in this direc-
tion. 

We have reason to expect that Ule 
rriendly interests wbleb our PlaDI 
have evoked in thoae of our friends 
who are able to help will lead to help-
ful decisions very soon. While it hu 
been lenerally reeop1aed that lonl_ 
tenn credll5 will be neeeuary to cn-
able liS to produce the capital equip-
ment that we require, the need lor 
flnancial accommodation to enable us 
to meet the requirementll of the nc. 
cllpaclt)' that we ~ te brinl into 
beiD, is not a. widely recop1aed. We 
'hall. of count'. try to meet some of 

these requirements by increasing our 
exports. I shall come to that subject 
a little later. Meanwhile. we have to 
look for other ways and means to meet 
the current and short-term require-
ments of our growing industrial 
apparatus. 

May I take this opportunity to say 
something about foreign investment, 
though no han. Member has made allY 
spl'eilic refel'ence to this particular 
pl'ohlem'! It is a very important prob-
lem, and so, I would like to say some. 
thing about it. Our attitude to pri· 
vate foreign investment is essentially 
pral(matic allld it has been clearly st.1L 
ed in this House on more occasions 
than DIll". Our policy is to encourage 
illve:;tml'nt of foreign capital in India, 
but only on terms and conditions 
whieh are mutualIy advantageous. 
Foreign inVl'stment which provides an 
additional source of foreign exchange 
to finance the import of plant and 
('quipment, and the knowledge of new 
t('ehniqut>s which it brings with it, can 
assist gn'atly in strengthening the 
('conomy of thl" country. Naturally. 
howt'ver, our effort is to attract 
foreign investment. in fields iD which 
it wiII materially help in the achieve-
ment of our Plan objectives. Our weI. 
come to private foreign capital has, 
therefore, nel.'essarily, to be on a selec-
tive a i~. I know that in some quar-
ters, foreign capital is still viewed with 
some SUspICIon. But I hope that the 
results will justify the policy that we 
art' following. 

I would like to say that in our 
I.'ountry, our policy has been not to 
discriminate between investment. 
made by n.onals and those made by 
foreigners in industrial enterprilell. 
The various tax concessions and incen_ 
tives oftered for investment in India 
are available alike to a foreiper and 
a national. Our policies are now bet-
ter undentood abroad. and our own 
entr~enctt ,.. are more alive to the 
technical aclvantaps of foreian col-
laboration. The outlook for lonqn 
inveltment in India 8IId tor tbe ... 
cess of collaborative enterpriHs is titus 
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promising. We hOPe that these ven-
tures wiil conform to national pur-
poses and assist in the attainment of 
Plan objectives. 

I would now like to come to one 
very important matter in respect of 
which there is much feeling not only 
on the part of hon. Members of this 
House but also on the part of State 
Government.s, and that is with refer-
ence to the location of the various 
industries that we have in view. More 
than one Member has given expres-
sion to his anxiety that the proposed 
beavy electrical plants, two of them, 
bave to be located in his own respec-
tive State, such as Punjab, Andhra 
Pradesh. Madras and so on. 

lUlri D. C. Sbarma: Punjab needs 
your assistance very much. 

Shrl K. C. Reddy: AU the States 
need ollr assistance; not only Punjab, 
but the whole country needs our assis-
tance. • 

Shrl V. P. Nayar (Quilon): Kerala 
needs it most. 

An Hon. Member: Andhra Pradesh 
aliO. 

Sbrl K. C. Reddy: Yes, every State, 
Madras. Kerala and so many other 
States. 

Sbri M. B. Tbakon (Patan): May I 
remind the hon. Minister at. Gujarat 
abo? 

8bri K. C. Bedel,: Every Member 
wants the heavy electrical equipment 
plant which is proposed to be estab-
. Ushed, to be established in his own 
area. I can appreciate their anxiety 
.. also the anxiety 01 the State Gov-
emnlenta concerned, to have the pro-
posed nl!W plants established in tbeir 
reBpective States. But this question 
bas to be examined with great care. 
ar course, the policy of the Govern-
ment is. lIS baa been cif-elared clearly 
before is one of dispersal of IndlUttiel 
to fhe maximum extent possible. 

8bri T .•. VlUaJ ... eIChammam): 
It ha, not been adhered to. 
I" (AI) LSJ)......I, . 

Sbri It. C. Bedd7: Government 
does not believe in locating industries 
only in a particular area or areas. 
But the main thing that has to be 
remembered in thie connection is that 
the basic economy of the project 
should be kept in view and should be 
fulfilled, and the various criteria that 
go to judge whether the basic economy 
is satisfied and lulfllled or not will 
have to be gone into. Subject to that, 
it is the policy of Government to see 
to it, after considering all aspeets of 
the question, that these industries are 
located in placl's where there are no 
industries ·at present or there are only 
a very few industries. 

Another thing that I would like to 
mention in t ~ connection is this. It 
is not as if we have got only one 
heavy electrical equipment plant or 
two heavy electrical equipment plant. 
in "icw which have got to be located 
in any particular area. We have got 
lIeveral other projects in view, and 
it is my intentiOn to take all th .. 
projects into consideratiOn and try to 
come to a decision ,imultaneoualy 
regarding the location of thetle varloua 
projects in variol ~ partl of the coun-
try. 

I would like w refer w the two 
machine-tools projects also, which are 
undcr contemplation, to be establith-
ed, one in the north and one In the 
louth. There are lever&l other indWl-
tries which have lOt to be established. 
So, when taking a decision in respect 
of the establithment of theIe various 
projects whkh we have In view, "e 
shall certainly keep in mInd the need 
for the dispersal ot industries. I do 
DOt know what the decision. are 
likely to be, but certain States, for 
eample, Kerala or Andhra PnId .... 
or Rajasthan or Punjab or lIOII1e other 
States of that kind whef'f' It may .,. 
.. Id that there are no hell"" _Ie 
industries, certainly wilJ have lbelr 
cJalm5 kept in view. But the main 
think that we hav," to bear in mind I. 
that these buic heavy Industrh.-b,-
themselves will not be of maxlnnml 
ben"'" to the people of thOle States 
In tM. .en .. that the pl'Y' Cllpta tneome 
of the people in u.o.e Stat. will 
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necessarily go up by the establish-
ment of these heavy industries in 
those States. This has been made 
clear before aloSo. No doubt, there 
will be certain advantages, but it is 
realised, I think, by one and all 
concerned that there is need :tor 
establishing more and more medium 
industries, small--scale industries and 
cottage industries on a wide scale; it 
is that only that will bring about 
maximum results, so far as thE' com-
mon people are concerned. 

With regard to these matters, the 
policy of Government has been quite 
clear. Energetic steps are being taken 
by Government and by the various 
organisations that Government have 
set up in order to ensure that these 
arnall-scale industries and village 
industric.i progress satiltfactorily. 
Yesterday, my colleague Shri Manu-
bhai Shah had given figures about the 
phenomenal progress that had been 
made in respect of these small-scale 
indu·strie,;. There are various centres, 
and various organisations in the 
States which havs been assigned this 
responsibility. They have made 
considerable surveys, they have given 
technical advice, and they are giving 
the maximum help to entrepreneurs 
to set up these small-scale units. And 
as he said, we would like very much 
the estabUshment of ind\Mtrial estates 
In rural areas. Of course, industrial 
estates in urban areas also have been 
establbhed, and thE' House knows the 
target and the programme that we 
have in this respect for the Third Five 
Year Plan. But what my predeeeasor 
,aid before, on the last occasion. and 
what was IIIlid YMterday by my col-
lea rue Shri Manubhal Shah was that 
we have to attach considerable im-
portsnce to what are called rural 
Indulltrial eatates. Even If they have 
to be located in sheds, it is worth-
While to 10 In for rural industrial 
estates. It is BlI exceedingly difficult 
thin, to establish them, but as he ",as 
telling U!I, if the people in the locality 
take interest and earnestly came for-
ward to give their utmost co-
eperaUnn, it will be possible- to 

establish these rural industrial estates 
on a large scale. I was referring to 
Rajasthan. Because of the co-
operation given by Shri Mathur anel 
others it has been possible to establiah 
4 rural industrial estates in that part 
of the country. 

13 hn. 

Shri D. C. Sharma: What about 
other part3 of the country? Why 
only Rajasthan should get these rural 
estates? 

Shri K. C. Reddy: !''very State can 
get them. In fact, 200 rural industrial 
estates are contemplated. I do not 
know the correct number noW. (Inter-
ruption). 

Shrl V. p. Nayar: All the heavy 
industries are controlled by the 
Rajasthanis. 

Shrl K. C. Reddy: About 200 rural 
industrial estates are proposed to be 
set up in the Third Five Year Plan. 
That State which shows great interest 
and comes forward to take advantage 
of them will get a larger number than 
the others who do not come forwarcl 
to take advantage of them and are 
complacent about the matter. 

In this connection I would like to 
say one or two words about our 
cotton textile industry. I was refer-
ring to the dispersal of industries on 
as wide a scale as possible. Tru. 
policy will be kept in view in respect 
of any sphere of industry. 

Take, tor example, the cotton tex-
tile industry. The target of produe-
lion for the Third Five Year Plan is 
proposed to be ftxed at 9300 milliao 
yards. The stepping up of the spin-
ning capacity of this order would 
meen a 8ubstBlltial addition to tile 
spindlage of the textile mills. The 
Plannin, Commission and my Ministry 
are now engaged in the workin« out 
of detal~ for this purpoee. What I 
want to mention on this occasion Ia 
the fact that whi Ie sanctioning tile 
additional spindleege we should 
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ensure that the needs of the States in 
which there is no sizeable textile 
mdustry at present should have first 
priority. We shall also ensure that 
spinning capacity is available in the 
States for the supply of yarn to the 
decentralised sector of the textile 
industry within that State, that is to 
.say, the handloom industry. If I may 
mention some States, States like 
Rajasthan, Andhra Pradesh and U.P., 
will receive prior consideration. We 
are working out the details and I hope 
to make known the addition.~ to the 
pre~ent textile !lpinning capacity as 
between different States all early as 
po~i le. 

I would like to say a word about 
the prices and industrial costs. I 
know some aspects of the question 
relating to production profitability 
and co;ts worry the House. These 
matters are somewhat complex. I 
have been looking at price indices and 
I see that the index ot industrial raw 
material priees registered a sharp 
increase in 1960. This, obviously, had 
its impact on the price of finished 
products, but our attempts to restrain 
prices of cloth met with partial 
success. It is nett'worthy that the 
increase in the price of manufactured 
products has been considerably less 
[han that in the price of industrial 
raw materials. We have attempted 
to influence priee trend" by means of 
informal controls over prices and dis-
tribution operated with the help of 
industry and trade. The Tariff Com-
mission has helped us in ftxing ex-
factory prices for such important 
item; as papel', cement rubber tvrea 
and tube.s. caustic Boda Ilnd acetate 
rayon yam. The continuin, rille in 
industrial COllts, however, must callie 
the House 'lome concern. There are a 
variety of factors which are responai-
ble tor these cost increues. It shall 
be my endeavour to see that these 
matters are fully studJed so that It 
may be possible for us and for 
managements to know what we have 
to do to keep our industrial COlit. low. 

omin~ to trade matte", one at the 
important !ubject.s that wal referred 
to by sevt'ral hon. Membef'l In tbll 

Hou.se related to export promotion. 
It was pointed out that the poe1t101l 
which our country occupies today in 
toreign trade is at a very low rung. 
Our imports are of the order of about 
RI. 1,000 crores whereas our exporta 
are roundabout Rs. 800 cro~. There 
ha.<; been an adverse trade balance 
throughout in the past . 

There can be no two opinions 
regarding the great need on our pan 
to step up exports to the maximum 
extent possible. During the last y('ar, 
aur e port~ came to about, I believe, 
~. 635 erores and the figure was only 
slightly more, about RI. 14 erores, I 
belil've, than in the previous year. 

I would like to llay in this ('onnee-
tion that the target which was pres-
cribed for exports has been slirhly 
e ceed ~d, though, of course, in abso-
lute terms in the context of the needs 
of our country's development, exportl 
need to be stepped up more. What I 
would like to Pf\int out is that the 
target thlit had been prescribt!d hal 
been more or 1l'!lJII exct'eded. 

With regard to j·:cport promotion, 
the House is aware that we have 
alreadv tlllten several steps in order to 
step up exponJ. It has been pointcci 
out, and rightly too, if I may lay so, 
that ..... e have to do every thin, pOIISI-
ble in order not only to ltabilise but 
also if possible. to ,tep up what 
have come to be known as tradiUonal 
export comodlties. The hon. Mt'mber, 
Dr. Krishnaswami, referred to it very 
pointedly and I would like to lay that 
I am :n entire a,reement with him. 
At the same time, we have ,ot to 
divenify our export pattern. the 
commodity pattern. It i. in this ron-
nection that we have «Ot to eXDlorp the 
potIIIibility of lOin, In for exports of 
n~ Items, lor example. Iron ore, 
manganese ore and certain other lteml 
which I need not mention. We have 
,ot alIIo to go In tor dlveraUleatlon of 
destination. Both these aq>ect. are 
under the COIUlderation of my Minis-
try and everythlnr that II pouible II 
beln, dl"np in both these directiom. 

But tht' mO'!t Important thl", we 
have to bear In mlnd I~ that we have 
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to ensure increased productivity in 
our country. That is the first basic 
factor which we have got to keep in 
mind in the context of the promotion 
ot our exports. Several stePs have 
been taken to increase production and 
it. i3 in t.his connection that the Agri-
culture Ministry also comes into the 
pictllre. 

For example, steps have to be taken 
to increase the production of the 
traditional commodities which have 
been exported; tea, jute, textiles and 
other plantation industries. It has 
already been mentioned in the course 
of this debate that Government have 
decided to supply the maximum 
amount of fertilizers. In fact, all the 
requirements of this plantation indus-
try have been supplied in the past 
year and it will be continued to be 
done in the succeeding years. 

The next thing we have to keep in 
mind is the quality ot our products 
which are exported. So far as main-
taining the quality is concerned, my 
Ministry has constituted an Ad Hoc 
committee presided over by the 
Director of the Indian Standa.rds 
Institution: and that committee has 
already submitted some interim pro-
posals and we are awaiting the final 
report from that committee. 

The third thing we have got to 
keep in mind is the costs, the pricing. 
nle~ we are able to sell in the 
competitivE' market at comparable 
prices it will be very dimcult to step 
up our ''''POrt programme. Already 
some step!! have been taken to step 
up our exports. The House ia aware 
of the Export Promotion Counci\s that 
are functioning. The Commodity 
Boards and some Development Coun-
cils are also taking steps to 8pOI1IIOr 
the larger export of particular 
commod\t1es wIth which tbeoy are 
concl'rned. There are various exhlbi-
tion~ In whiCh our l'Ountry is partici-
pating. Last year WP. l)8rticlpated In 
about 12 exhibitions: Next year allo 
tht'l'l' i; a proaramme to participate in 
IIE'vE'nl exhlbltloQS, There are also 
what ar~ known as symobl\c l"xhibl-

tions where the intelligence on trade 
and other matterlS are made available 
to the countries where the symbolic 
exhibitions are held and samples are 
also displayed. There are also our 
commercial repl'esenatives in various 
countries, commercial counsellors who 
give the nece3sary information to 
these countries about the prospects of 
trade with our country. The House 
is also aware of the various trade 
agreements that we have entered into 
with other countries in order to step 
up our export trade. In view of the 
importance of t ~  problem, Govern-
ment have appointed a committee to 
examine the import-export procedures 
and also to go into the whole question 
of export promotion under Ithe chair-
manship of Dr. Ramaswamy Mudaliar. 

I do not think the committee has 
yet started functioning but I hope 
that the recommendations of this 
committee, when available to the Gov-
ernment, will be of great use to step 
up all our further export programmes. 

I would now like to refer to one or 
two matters about the plantation 
industries. Yesterday, Shri Rameshwar 
Tantia aaid that finance for tea indus-
try should be provided by Govern-
ment and though the Government has 
been considering this matter for 
several years, no decision seems to 
have been taken. There are 8000 tea 
estates in India, both large and small. 
It ha,s ben found that well-managed 
estates have no dimculty in obtaining 
finance or credit from normal banking 
sources. But there are some marginal 
estates particularly in depressed areas 
like Cachar that have diftlculty in 
obtaining credit from nonnal sources, 
A scheme i. operating for the supply 
of tea machinery on hire purchase 
system up to a limit of two crores of 
rupees. 

ReferenC'e was 81so made to rubber. 
I would like to ~ay that a !lChftne is 
in operation so fllr as rubber Is con-
('emed and thp. amount of Bubsldy 
that could be given has been increased 
to Rs.. 1,000 per acre. For co«ee 
plantation, also. a ,",cherne tor loan 
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for intensive and extensive cultivation 
of coffee was initiated in 1957. It was 
represented that the evidence required 
regarding title to land etc. as security 
was onerous. Therefore, some relaxa-
tion has been made and loans are 
available under that srheme. 

Reverting back to the question of 
exports, it has got two facets long 
term and short term programmes. I 
have already referred to the necessity 
of increased production for ensuring 
quality and for keeping down the coMa 
in order to enable Us to step up our 
exports. The State Trading Corpora-
tion which has already done very 
good work was entrusted with ereater 
responsibility for improving our ex-
ports and it is our endeavour to see 
to what extent the STC could be 
entru.qted with further export work. 
Of course it will necesitate the 
strengthening of the Ita« of the STC 
and the creation of a cadre of necel-
sary technical personnel. This is • 
matter which our Government would 
like to examine in order to brlq 
about a larger export. 

Carnin, to the point about the need 
for the establishment of what may be 
called export houses, I would like 
private industry and trade to COIIIIider 
the desinbillty of establishing export 
hOlolles of their own and if they do sO 
and co-operate with the Government 
in regard to this very important 
aspect, I am Quite sure that .pprec:i-
!.ble results will follow. 

There is one other point We have 
launched a maMive industralisation 
programme. Even in the past It has 
been brought to our notice several 
times that the administrative 
machinery which we have got is not 
equal to the tal"k that it has under-
taken. But yesterday, Shrl Manubbai 
Shah pnintl'd Ollt by ,"ving fact" and 
fi re~ ~t our lil'i"nsinl! committee 
Ind nur tf~plr 'm nt wing and our 
oth"r ortr n ~ tlnr'  In the fI"ld have 
don" , ..... " 1"1"1"0 work. But t want to 
ment'on that evpn at present In view 
of tl.,. m:l<.i··., ,"'.., 'Art!e Industrlall-
IIatil"Tl Tlr""rnmT"'P it ~ m  very 
Dec .... ~arv for WI to Il'ear up our 

industrial machinery in the proper 
direction. This is a matter to which 
Government will give constant atten-
tion. 

Finally, I would like to submit that, 
in the programme of industralisation 
of our country no doubt the public 
sector is coming to play a lar,er and 
larger role, a domina tin, role. TIle 
way it has developed was forcefully 
broUlht out yesterday by Shr! Manu-
bhai Shah but thie does not mNn tkat 
there is no sCOpe for the private 
sector. In fact, the very expualon 
of our public sector procramme will 
creAte ample opportunitiea and live 
wide 1IC0pe for the private sector to 
flourish in a big way. 1 would Wut 
the private sector to take note of this 
development in our country and to 
come forward lIS they have done in 
the past in a ereater and gr __ 
degree to establlah various industriet 
in the private sector. I would like 
to 8Slure them that the Government 
will give them maximum help within 
the four corners of the pneral IN>>liey 
...... (lntem&ptiou.) 

Sbri D. C. S ........ : Which Induatry 
should be In the private JeCtot? 

Sui It. C. &edd7: I would not like 
to take more the time of the 
House. I would like to point out that 
I am tr7in, to understand the varioua 
complex problem. of this important 
Commerce and Industry Ministry 
and I ventured to say a few thlnp 
but the problenu. a' I Aid, were 
covered yesterday by my colleague. 
Shri ICanun,o and Sbri Manubhal 
Shah. I would like to aMure the 
House that the varlOWl sugreaUona 
which hon. Members have made will 
be bome in mind and It will be the 
earnest endeavour of our Ministry to 
look Into every one of them and ftnd 
OUt to what ext4mt the .UJ{lMtlOnJ 
that have been mad" could be accept· 
~. 

Mr. Speaker: Are any r.ut motions 
preslled? None. 'naP)' are d 'm~ to 
have been withdrawn by leeve. 
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The cut motion. were. by leave, 
withdrawn. 

Mr. Speaker: The question is: 

''That the respective sums not 
exceeding the amounts shown in 
the fourth the column ot the Order 
Paper. be granted to the Presi-
dent. to complete the sums  neces-
sary to defray the charges that 
will come in course of payment 
during the year ending the 31st 
day of March. 1962. in respect of 
the heads of Demands entered in 
the second column thereof against 
Demands Nos. 1 to 5 and 109 re-
lating to the Ministry of Com-
merce and Industry." 

The motion  was adopted. 

[The motions of Demands fOT 
Grant. which were adopted by the 
Lok Sabha are reproduced below-
Ed.] 

DZMAND No. I-MINISTRY OP COM-
MERCE AND INDUSTRY 

''That a sum not exceeding 
RI. 70,87.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment durin, the year ending 
the 31st da,y of March. 1962. in 
respect of 'Ministry of Commerce 
and Industry'." 

DEMAND No. 2-INDUSTRIJ:S 

'-rhat 0 sum not exceeding 
RII. 18,10,07,000 be granted to the 
President to complete the sum 
necessary to defray the char,es 
which will come in coune of 
payment durin, the year endin, 
the alit day of March, 1982, in 
respect of 'Industries'." 

J)sMAJoID No. l-SALT 

''That a sum not exceedin, 
RI. 41,21,000 be granted to the 
Preaident to complete the IWD 
DeeeaaJ'y to defray the charles 
which will come in eoune of 
payment dudDI the year endlnl 
the alit da7 of March. Ita. in 
~ of'Salf." 

DEMAND No. 4-CoMMJ:RCIAL INTELLI-
GI:NCE AND STATISTICS 

"That a sum not exceeding 
RI. 85.51.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March. 1962. in 
respect of 'Commercial Intelli-
gence and Statistics'," 

DZMAND No, 5-MISCELLA.NEOUS DE-
PARTMENTS AND ExpENDITURE UNDa 
THE MINISTRY OF COMMERCE AND 

INDUSTRY 

''That a sum not exceeding 
Rs. 2.16.20,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which wiII come in course of 
payment during the year ending 
the 31st day of March. 1962. in 
respect of 'Miscellaneous Depart-
ments and Expenditure under the 
Ministry of Commerce and Indus-
try· ... 

DEMAND No. 109-CAPlTAL OUTLAY OP 
TIlE MINISTRY OP COMMaCI: AJfJ) 

INDUSTRY 

''That a sum not exceeding 
RI. 2'.,",29.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in coune of 
payment during the year endin, 
the 31st day ot March. 1962, in 
respect ot 'Capital Outlay of the 
Ministry ot Commerce and In-
dustry'." 

The motion tDG8 adopted. 

lI4INISTRY OF DEnNCI: 

Mr. Speaker: We will now take up 
the Demands relating to the Minillr7 
of Defence. 

DEMAND No. 8-MuclSTRY 0' 
DsnNcJ: 

Mr. SpeUer: Motion moved: 

Hfhat a sum not e ~n  

RI. 40,18,000 be granted to the 
President to comp1e\e the sum 
Decessary to defray the wr,es 
which will come in course of 




